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GOVERNMENT OF INDIA
CENTRAL BOARD OF DIRECT TAXES

NEW DELHI: DATED THE | %Ha Septe, 1985..

|
NGTIFICATION
|

: TINCOME=TRYy

Nos LYY (FaNo,187/9/85-1T(AL): In'axércisp of the powers
conferred by sub~section (1) of Section 12W of the Incomewtax .
Act, 1961 (43 of 1961), the Central Board of Direct Taxes hersby
makss the following amendment to its Notifilcation No,5675 dated
1e3.1984 (F.Na.187?41/81~IT(HI). : j- : . o
24 ' Special Circle-VI, Calcutta and %pecial Circle-VII,
Calgutta appearing at S.No.é against C in column 3 are abolished,

This notification shall take affiii from 3,10,1985,

. ~

~ { R. K, TEUWARI ) ]
UNDER SECY.CENTRAL BOARD OF DIRECT TAXES
To . S e .
The Mapager, '
Government of India Press,
Ring Road, Mayapuri Industrial Area,
(Near Rajouri Garden), New Delhi,

Copy toie g
1+ All Commissioners of Income=~tax. '
2, Directors of Ins.(IT)/(R&S)/(P&PR)/(InVL), New Delhi,
3, Director of 0&M Services (Income~tax), [lst Floor, Aiuan=e=-
' Ghalib, Meta Sundri Lane, New Delhi (5 copies). s

4, A1l Officers & Sections of I.T.Wing of C.B.D.T., New Delhi,
5o Camptroller & Auditor CGeneral of Indiaﬁ'Neu Delhi (20 copises),
6, Bulletin Section of Dte. of Ins,(RS&PR)!, New Delhi (5 copies
7+ Director of Training, IRS, National Academy of Direct Taxes,
Staff College, Nagpur ?5 copies)e -
. Be Shri P.KeKartha, Jt, Secy., Ministry of Law, Justice and
Company Affairs (Department of Legal Affairs), New Delhi,
9. The Chief Controller of Accounts, C.B.0.T., New Dalhi,.
10. Dte. of Ins., Printing and Publications, 2nd Floor,
Hans Bhawan, B.S.Zafar Marg, Ney Delhi (5 copies)a.
11, I.F iuo({:naoocT-),NBU Delhi (2 _copiea)._ e
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